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[To be published in the Gazette of India, Extraordinary, Part-II, section 3, sub-section (ii)] 

Government of India 

Ministry of Finance 

(Department of Revenue) 

Central Board of Excise and Customs 

Directorate of Revenue Intelligence  

 

Notification No. 5/2017-Customs (N.T./CAA/DRI) 

 

New Delhi, dated the 31
st
 January, 2017 

 

S.O.  (E). - In pursuance of notification No. 60/2015-Customs (N.T.), published vide number G.S.R. 453(E), 

dated 4th June 2015 in Gazette of India, Extra-ordinary, Part-II, section 3, sub-section (i), and as amended by 

notification No. 133/2015-Customs (N.T.), published vide number G.S.R. 916(E) dated 30th November 2015 in 

Gazette of India, Extra-ordinary, Part-II, section 3, sub-section (i), issued by the Government of India, Ministry of 

Finance, Department of Revenue, under clause (a) of section 152 of the Customs Act, 1962 (52 of 1962), the Director 

General, Revenue Intelligence, hereby appoints officers mentioned in column (5) of the Table below to act as a 

common adjudicating authority to exercise the powers and discharge the duties conferred or imposed on officers 

mentioned in column (4) of the said Table in respect of noticees mentioned in column (2) of the said Table for the 

purpose of adjudication of show cause notices mentioned in column (3) of the said Table, namely:- 

TABLE 

Sl. 

No. 

Name of Noticee (s) and 

Address 

Show Cause Notice 

Number and Date 

Name of Adjudicating Authorities Adjudicating 

Authority Appointed 

(1) (2) (3) (4) (5) 

1 M/s Goodpack IBC 

(Singapore) Pte Ltd 

(Goodpack Singapore) 

formerly known as M/s 

Goodpack Limited, 

Singapore (Goodpack 

Singapore), 

through its Indian 

representative M/s GDPK 

Returnable Solutions India 

Pvt. Ltd., 

11
th
 Floor, Meridian 

Business Centre, 

Plot No. 27,  

Sector-30A, Vashi, 

Navi Mumbai-400703 

and 

M/s GDPK Returnable 

Solutions India Pvt. Ltd., 

11
th
 Floor, Meridian 

Business Centre, 

Plot No. 27,  

Sector-30A, Vashi, 

Navi Mumbai-400703. 

F. No. DRI/AZU/ GRU/ 

GOODPACK/ INT-04/ 

2017  

dated 11.01.2017 

Commissioner of Customs 

(Preventive),  

C. R. Building, 

The Mall, 

Amritsar. 

Additional Director 

General (Adjudication),  

Directorate of Revenue 

Intelligence, 

Mumbai. 

Commissioner of Customs 

(Preventive), 

Custom House, 

Willingdon Island, 

Cochin. 

Commissioner of Customs 

(Preventive), 

Jodhpur  

at 

N.C.R. Building, 

Statute Circle, 

C-Scheme, 

Jaipur. 

Commissioner of Customs 

(Preventive), 

Lucknow 

Office of the Commissioner of 

Customs, 

Kendriya Bhawan, Aliganj, 

Lucknow. 

Commissioner of Customs 

(Preventive), 

West Bengal, 

Custom House, 

Kolkata. 

Commissioner of Customs, 

Office of the Chief Commissioner 

of Customs, 

C. R. Building, 

Queen’s Road, 

Bangalore. 

 

www.taxguru.in



Page 2 of 3 

 

Commissioner of Customs, 

ICE House, Sasoon Road, 

Pune. 

Commissioner of Customs, 

Tiruchirappalli, 

Williams Road, 

Trichy. 

Commissioner of Customs, 

Custom House, 

New Harbour Estate, 

Tuticorin. 

Commissioner of Customs 

(Preventive), 

Office of the Chief Commissioner 

of Customs (Preventive), 

New Custom House, 

New Delhi. 

Principal Commissioner of 

Customs, 

L. B. Stadium, 

Bashirbagh, 

Hyderabad. 

Principal Commissioner/ 

Commissioner of Customs 

(Preventive), 

New Custom House, 

Ballard Estate, 

Mumbai. 

Principal Commissioner/ 

Commissioner of Customs 

(Preventive), 

NOIDA, 

Concor Complex, 

PO-Container Depot, 

Gautam Budh Nagar. 

Principal Commissioner of 

Customs, 

Custom House, 

Navrangpura, 

Ahmedabad. 

Principal Commissioner of 

Customs, 

Custom House, Port Area, 

Visakhapatnam. 

M/s Goodpack IBC 

(Singapore) Pte Ltd 

(Goodpack Singapore) 

formerly known as M/s 

Goodpack Limited, 

Singapore (Goodpack 

Singapore), 

through its Indian 

representative M/s GDPK 

Returnable Solutions India 

Pvt. Ltd., 

11
th
 Floor, Meridian 

Business Centre, 

Plot No. 27,  

Sector-30A, Vashi, 

Navi Mumbai-400703 

and 

M/s GDPK Returnable 

Solutions India Pvt. Ltd., 

11
th
 Floor, Meridian 

Business Centre, 

Plot No. 27,  

F. No. DRI/AZU/ GRU/ 

GOODPACK/ INT-04/ 

2016/IOR  

dated 11.01.2017 

Commissioner of Customs 

(Preventive),  

C. R. Building, 

The Mall, 

Amritsar. 

Commissioner of Customs 

(Preventive), 

Custom House, 

Willingdon Island, 

Cochin. 

Commissioner of Customs 

(Preventive), 

Lucknow 

Office of the Commissioner of 

Customs, 

Kendriya Bhawan, Aliganj, 

Lucknow. 

Commissioner of Customs 

(Preventive), 

West Bengal, 

Custom House, 

Kolkata. 
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Sector-30A, Vashi, 

Navi Mumbai-400703  

and 30 others. 

Commissioner of Customs, 

Office of the Chief Commissioner 

of Customs, 

C. R. Building, 

Queen’s Road, 

Bangalore. 

Commissioner of Customs, 

ICE House, Sasoon Road, 

Pune. 

Commissioner of Customs, 

Tiruchirappalli, 

Williams Road, 

Trichy. 

Commissioner of Customs 

(Preventive), 

Office of the Chief Commissioner 

of Customs (Preventive), 

New Custom House, 

New Delhi. 

Principal Commissioner/ 

Commissioner of Customs 

(Preventive), 

New Custom House, 

Ballard Estate, 

Mumbai. 

Principal Commissioner/ 

Commissioner of Customs 

(Preventive), 

NOIDA, 

Concor Complex, 

PO-Container Depot, 

Gautam Budh Nagar. 

Principal Commissioner of 

Customs, 

Custom House, 

Navrangpura, 

Ahmedabad. 

Principal Commissioner of 

Customs, 

Custom House, Port Area, 

Visakhapatnam. 

Commissioner of Customs, 

Nhava Sheva-II, 

Jawaharlal Nehru Custom House, 

Raigad. 

Commissioner of Customs 

(Import), 

Nhava Sheva-I, 

Jawaharlal Nehru Custom House, 

Raigad. 

Commissioner of Customs, 

Group 2H, 

Custom House, 

Chennai. 

Commissioner of Customs,  

Bhopal. 

[F. No. DRI/HQ-CI/50D/CAA-5/2017-CI] 

 

(S. JAYAPRAHASAM) 

JOINT DIRECTOR 
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